
THE GAUHATI HI GH COURT AT GUWAHATI
(The High Court of Assam: Nagaland, Mizoram and Arunachal pradesh

NOTIFICATION

NO.HC. XI-11/20241241/RC Dated, Guwahati, the 30th October, 2024

LIST OF HOLIDAYS DURING THE YEAR 2025 IN RESPECT OF THE
SUB-ORDINATE CIVIL COURTS OF MIZORAM

In exercise of the power vested under section 15 of the Act XII of 1gg7 (The Bengal, Agra
and Assam civil court, Act) the Gauhati High court is pleased to declare the following days to be
observed as closed holiday during the year 2025 v w in all the civil courts in Mizoram sub-
ordinate to cauhati High Court.

r Kut

Summer Vacatian

March Frida
Frida

lda

5 days-1i )uly

BN

(1) In addition to aforesaid holidays all Courts shall remain closed on such days as are observed as
local holiday in Executive offices and also on days which are observed as public holidays u/s
25 of the Negotiable Instrument Act, 1881 (rcry of 1881) and also the courts shall iemain
closed on such days declared as holiday by the State Govt. of Mizoram.

New Year Holidays 10 days
Jan
1't January to 1 Wednesday to

Frida
Janua1 Saturda 1da

2dh lanua. Sunda 1da
2, Februa Thursda 1da

Maha Shivaratri Wednesd lda

Holi 14h March
Id-U/-Fitr 31't march Monday I day
Mahavir layantl 1 Thursday 1 day
Good Frida Eve 1/ Thursday l day

18h April Friday 1 day
Easter Monday 2ftApril Monday I day
Buddha Purnima 12h uay Monday 1 day
Id-uz-Zuha 7h lune Saturday 1 day
YMA Da llh lune Sunday 1 day
Remna Ni Monday 1 day
MHIP Day

3dh lune
dF -tuty Sunday 1 day

Muharram eJqlv Sunday 1 day
l4onday to
Friday

1 A ust Friday 1 day
lanmastami 1 A t Saturday I day

-e-
Prop het Moh a mm ed b Eirth da y lh Septenber l Friday 1 day

Ma ha tma Ga n dh i's B irthda 2d october Thursday 1 day
Puja Vacation including
Dussehra

2d -ldh october Thursday to
Friday

I days

Diwali vali 2dh october Monday 1 day
Guru Nanakb Birthday th November Wednesday 1 day

includinoWinter Vacation
Christmas festival

27 to 3dh December Monday to
Tuesday

7 days

New Yearb eve 31't December Wednesday I day

Mtssbnary Day
Republic Day
State Day

2b'" tchnB.

Good Friday

Independence Day

(Viiaya Dashami)



(2) If any of the holidays for festivals notified above does not fall on the day notified, necessary
modification changinq the date will be issued in due ttme.

(3) All the Subordinate Crvil and Criminal Courts will remain closed on 2nd and 4th Saturdays of
each month. The Courts will function from 9:30 a.m. to 4:00 p.m.

(4) The Sub-ordinate Civil and Criminal Courts will enjoy either the holidays declared by the High
Court or the holidays declared by the State Govt. of Mizoram on the same occasion falling on
tlvo different dates.
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LIST OF RESTRICTED HOLIDAYS DURING THE YEAR 2024 IN RESPECT OF THE
SUB-ORDINATE COURTS OF MIZORAM

Ho!ideL Date Mizo Month Day of the week
Guru Ravi Das's Birthday _t2.02.2025)j j wlkut Thla i Wednesday
Guru Rabrndranath Tagore's Bidhda 09.o5.20) 4 Tomir Thla

Nikir Thla
ak3 Chat,trthi )7 nR )n)\ Thitin Thla3

Frid 4v
Frida
\ryed,res.1a

Mimkut Thla TuesdaDussehra 30.09.2025
Bhai Dui 23.70,2025 Khuanqchawi Thla Th u rsday

27 .06.2025
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THE GAUHATI HIGH COURT AT GU],I/AHATT
(The High Court of Assam: Nagaland, Mizoram and Arunachal Pradesh

NOTIFICATIOTI

NO.HC. XI-11/2O24l242lRC Dated, Guwahati, the 30th October, 2024

LIST OF HOLIDAYS DURING THE YEAR 2025 IN RESPECT OF THE
B-ORDINATE CRIM NA co OF MIZORA

In exercise of the power vested under section 15 of the Act XII of 1887 (The Bengal, Agra
and Assam Civil Court, Act) the Gauhati High Court is pleased to declare the following days to be
observed as closed holiday during the year 2025 in all the Criminal Courts in l4izoram Sub-ordinate
to Gauhati High Court.

| 1" lanuary to dhNew Year Holidays

Holi
Id Ul-Fitr

Summer Vacaton

t_1

Janua

14h lularch
3L't march

Wednesday to l
Monda

Monda

Monday to
Vlednesda

6d;E-l

July

1 day
lda

3 days

Frida

1da

(1) In addition to aforesaid holidays all Courts shall remain closed on such days as are observed as
local holiday in Executive Offices and also on days which are observed as Public holidays U/S
25 of the Negotiable Instrument Act, 1881 (p0/ of 1881) and also the Courts shall remain
closed on such days declared as holiday by the State Govt. of 14izoram.

(2) If any of the holidays for festivals notified above does not fall on the day notified, necessary
modification changrng the date will be issued in due time.

(3) All the Subordinate Civil and Criminal Courts will remain closed on 2nd and 4th Saturdays of
each month. The Courts will function from 9:30 a.m. to 4:00 p.m.

1 A ,t -t
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Missionary Day 1 lth January Saturday I day
Republic Day 2dh )anuary Sunday 1 day
State Day 2dh February Thursday 1 day
Maha Shivaratri 2dh February Wednesday 1 day
Chapchar Kut /h March Friday 1 day

Mahavir layanti ldh Apnl Thurcday 1 day
Good Friday Eve l/h April Thursday l day
Good Friday l4h lpril Friday 1 day
Easter Monday 21n April 14onday l day
Euddha Purnima tZh May lulonday I day
Id-uz-Zuha /n lune Saturday 1 day
YMA Day lf June Sunday 1 day
Remna Ni 3dh lune Monday 1 day
MHIP Day 1 day
Muharram

o Sunda
Sunda 1 day

1 day
Janmastami ldh August Saturday 1 day
P roph et Mo ha m med b 8t rthda y
(Id-e-Mlad)

lh September Friday 1 day

t-Mahatma Gandhi's 8i40day t - t. 2d October Thursday
Puja Vacation including
Dussehra (Vijaya Dashami )

zd -ldh october Thursday to
Friday

8 days

Diwali (Deepavali) 2dh october Monday I day
Guru Nanak's Birthday f November Wednesday 1 day
Winter Vacation including
Christmas festival

td to Zth December Tuesday to
Thursday

10 days

I I

do Juty

Independence Day



(4) The Sub-ordinate Civil and Criminal Courts will enloy either the holidays declared by the High
Court or the holidays declared by the State Go\t. of Mizoram on the same occasion fallinq on
two different dates.
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